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1 	 RAL IBRY 
CENTL ADMINISTTIVE TRIBUNAL 

BENCH­ 
KOLKATA 

OA.35/qo075/2016 	
Date of Order 22.07 .2016. 

Present :Honle Ms. Bidisha Beee, Judicial Member 
Hon'ble Ms. Jaya Das Gupta, Administrative Member 

S Rathi Murugan 

Education (A&N) 

- 

	

	
Mr. PC Das, Counsel 

For the Applicant  Ms T. Maity Counsel 

For the Repofldents 	Mr. SK GhOsh, Counsel 

.'QEJOr 

-' ieardb6th 

2. 	
Ft appears from the transfer order dated 01.04.20 16 as 

contained in Annere A- 12 of the OA that the applicant has been 

transferred from SS .Bathubasti to SSS Kapanga, Katchal where he 

served 6 and half years against tenure of one year as per the 

transfer .policybi AdminiStratiO ThePPlicant had ayed before 

the SecretarYcum rector (Education) A&N.Admin1 ration for his 

trsfer to any other Zone not Zone-I as he completed his tenure in 

the"said Zone-I to whiCh 
apaftg/Katchal belongs. 	The said 

representation dated 11.04.2016 is yet to be diposed of by the 

authorities. 

3. 	
In view of the genuine grievance of the applicant since he 

Kapang/KaCl we dispose of the matter 
hd already served a  

ndent no. 4 to consider the prayer of 
with a directiOfl upon the respo  

ade on 11.04.2016, 
the applicant, as m 	

to transfer him at 



Rangat/aYaBd as prayed for in the representation as so by 

the id. counsel at the b, and to pass an appropriate reasoned and 

d of one month from the date of .  
speaking . order within a perio  

communication of this order. 

Till such time the applicant shl be on leave. 

Urgeit Xerox copy of this order be handed over to the. id. 

counsel for both the pties. 

(Jaya Das Gupta) 	
. 	(Bidisha Banerjee) 

Member (A), 	
Member (J) 

pl 


